IN THE HIGH COURT OF
ORISSA,CUTTACK

It is informed to all the
Advocates/Advocates' clerks/Applicant that
the following certified copies are ready for
Delivery.

Date : 29.08.2023

Case No.

6423/20 |16.01.202 |[ABLAPL/13009/2 GENER at

LB L ACHARI 23 3 021 AL No-
)

(Se

15158/2 (07.02.202 [WP(C)/5337/201 |GENER at

2 |3 P.K.MOHANTY 023 3 5 AT No-
)

(Se

23727/2 125.02.202 WP(C)/4321/201 at

3 12 P K MISHRA 023 5 5 Cc.0. No-
)

(Se

23732/2 125.02.202 [WP(C)/4320/201 |GENER at

4 |3 P K MISHRA 023 3 5 Al No-
)

(Se

ASHIS KUMAR 25831/2 102.03.202 at

5 5 MISHRA 023 3 WP (C)/610/2023 |C.O. No-
)

(Se

35884/2 |27.03.202 |[WP(C)/32162/20 |GENER at

6 |3 B.P. MOHANTY 023 3 11 AL No-
)

(Se

53847/2 |10.05.202 [WP(C)/1034/202 |GENER at

713 [P XBAL 023 3 3 AL No-
)

(Se

58254/2 119.05.202 GENER at

8 |10 |P K MISHRA 023 3 0JC/3961/2000 | = No-
)

(Se

61310/2 |06.06.202 |WP(C)/13557/20 |GENER
9 |26 S K PRADHAN 023 3 16 AL ;z_




(Se

62610/2 |21.06.202 GENER at

10 |20 P K BARIK 023 5 WP (C)/675/2016 AT No-
)

(Se

73171/2 120.07.202 [WP(C)/20391/20 |GENER at

11 |39 P K BARIK 023 5 25 AL No-
)

(Se

75019/2 |25.07.202 [WP(C)/28534/20 |GENER at

12 |16 P K DASH 023 5 20 AT No-
)

(Se

76485/2 (31.07.202 [WP(C)/14858/20 |GENER at
)

(Se

76812/2 131.07.202 GENER at

14 |8 H K PATRA 023 3 RPFAM/94/2012 AT No-
)

(Se

76886/2 (31.07.202 GENER at

15 119 |M K SWAIN 023 3 CRLMP/796/2021 |, No-
)

(Se

77504/2 102.08.202 GENER |SECOND at

16 |50 |B PANI 023 5 SA/170/1986 AL ADPEAL  [No-
2)

(Se

78598/2 (04.08.202 GENER at

17 |10 ARUN KU 023 3 TRPCRL/48/2022 AL No-
2)

(Se

79479/2 (07.08.202 GENER at

18 (9 S R OJHA 023 3 MACA/267/2020 AL No-
2)

(Se

80047/2 |08.08.202 GENER at

19 |28 |I PANDA 023 3 SA/305/1977 AL No-
2)

(Se

80091/2 |08.08.202 [WP(C)/37253/20 |GENER at

20 |18 G N BARIK 023 3 20 AL No-
2)

(Se

81048/2 |10.08.202 GENER |SECOND |at

21 |3 L D SAHOO-A 023 3 RSA/118/2023 | = APPEAL INo-
5)

81158/2 (11.08.202 |CONTC/4863/202 |GENER (Se

22 |4 S PATTANAIK 023 3 3 Al ot




No-

5)

(Se

81440/2 |11.08.202 GENER at

23 |24 G C SAHOO 023 5 WP (C)/654/2012 AL No-
5)

(Se

MR.SIBA PR. 81444/2 |11.08.202 GENER at

24 |24 SETHY, AGA 023 3 WP (C)/651/2012 AL No-
5)

(Se

81459/2 |11.08.202 |[WP(C)/23082/20 |GENER at

25 13 T NAYAK 023 3 23 AL No-
5)

(Se

82654/2 |16.08.202 WP (C)/22934/20 at

26 |3 T NAYAK 023 3 3 Cc.0. No-
5)

(Se

83271/2 |18.08.202 GENER at

27 |46 D PRADHAN 023 5 SA/120/2002 AL No-
5)

(Se

83669/2 |18.08.202 GENER at

28 |6 B PANDA 023 3 CMP/941/2022 AT No-
5)

(Se

83993/2 |21.08.202 |CONTC/5885/202 at

29 |3 B D BISWAL 023 3 3 Cc.0. No-
5)

(Se

84554/2 |22.08.202 WP (C)/7503/201 at

30 |9 P K BEHERA 023 5 9 C.0. No-
5)

(Se

84555/2 |22.08.202 [WP(C)/7503/201 at

31 |9 DILIP SAMAL 023 5 9 Cc.0. No-
5)

(Se

84894/2 |23.08.202 GENER at

32 |3 S R OJHA 023 3 FAO/300/2023 AL No-
5)

(Se

85158/2 |23.08.202 |[WP(C)/26690/20 at

33 |3 A K MOHANTY 023 5 3 Cc.0. No-
5)

(Se

85359/2 [23.08.202 WP (C)/14112/20 |GENER at

34 |5 P K MOHANTY 023 3 14 AL No-
5)

135 |3 |LAMBODAR 185381/2 [23.08.202 [WP(C)/26562/20 [C.O. | (Se




PRADHAN 023 3 23 at

No-

5)

(Se

36 LAMBODAR 85382/2 123.08.202 [WP(C)/26560/20 c.o at
PRADHAN 023 3 23 T No-

5)

(Se

85456/2 |24.08.202 |[WP(C)/18716/20 |GENER at

37 P K MOHANTY 023 5 17 Al No-
5)

(Se

38 P BEHERA 85639/2 124.08.202 MACA/623/2020 |C.O. at
023 3 No-

5)

(Se

39 S R OJHA 85644/2 124.08.202 |\ 1 /43/2020 |c.o0. at
023 3 No-

5)

(Se

M/S.BIJAYA 85648/2 (24.08.202 at

40 KU . BEHERA 023 5 MACA/370/2012 |C.O. No-
5)

(Se

85681/2 (24.08.202 [WP(C)/24921/20 at

41 B C PANDA 023 3 3 C.0. No-
5)

(Se

85821/2 (24.08.202 [WPC(0OA)/251/20 at

42 BIKRAM SAMAL 023 5 13 Cc.0. No-
5)

(Se

85834/2 |24.08.202 |CONTC/6156/202 at

43 P.K.BEHERA 023 3 3 C.0. No-
5)

(Se

85949/2 (24.08.202 GENER at

44 R.K.DEHURY 023 5 RSA/228/2014 AL No-
5)

(Se

85953/2 (24.08.202 GENER at

45 N.K. ROUT 023 3 GUAP/8/2023 AL No-
5)

(Se

86174/2 (25.08.202 at

46 B K DAS 023 3 ARBP/40/2018 C.0. No—
5)

(Se

SUBASH CHANDRA 86183/2 (25.08.202 at

47 PRADHAN 023 5 CMAPL/331/2023 |C.0O. No-

5)




WRIT

(Se

48 J K MISHRA 86211/2 125.08.202 |yp 141472018 |C.0. |BRANCH- |&°
023 3 5 No-
20)
(Se
86241/2 [25.08.202 [WP(C)/27282/20 at
49 S MOHANTY 093 S 53 c.o. e
20)
WRIT (Se
50 BRAJAKISHORE 86245/2 |25.08.202 [WP(C)/27104/20 c.o BRANCH- at
SINGH 023 3 23 e 4 No-
27)
(Se
51 KISHORE CHANDRA |86267/2 125.08.202 [WP(C)/26252/20 c.o at
PRADHAN 023 3 23 o No-
27)
(Se
CRIMINA
52 S BISWAL gg§68/2 25'08'202 CRLA/853/2023 iENER L ;t_
APPEAL ©
9)
(Se
86282/2 (25.08.202 [WP(C)/26893/20 at
53 B D BISWAL 073 2 o3 c.o. oo
9)
(Se
54 YASHOBANTA DAS 86369/2 125.08.202 WP (C)/7010/202 c.o. at
023 3 2 No-
9)
(Se
. YASHOBANTA Dag |86371/2 [25.08.202 [WP(C)/7015/202 |, at
023 3 2 No-
9)
(Se
56 KSHITISH 86408/2 125.08.202 |\ 1 /582/2017 |c.0. at
023 3 No-
9)
(Se
MISC.
57 S R OJHA 86422/2 125.08.202 |\ 1 /935/2019 |c.0. |apPEAL |2F
023 3 No-
SEC.
4)
(Se
58 R K MOHANTY 86430/2 125.08.202 |, 505/2016  |c.o0. at
023 3 No-
4)
(Se
86448/2 125.08.202 WP (C)/26266/20 at
59 P K DEO 093 2 53 c.o. -
4)
(Se
86449/2 |25.08.202 [WP(C)/26267/20
60 P K DEO 073 2 53 c.o. at

No-




4)

(Se
86467/2 125.08.202 [WP(C)/26428/20 at
ol |3 R K MOHANTY 023 3 23 Cc.0. No—
4)
(Se
86474/2 125.08.202 [WP(C)/26643/20 at
62 |3 R K MOHANTY 023 3 23 C.0. No-
4)
(Se
86475/2 125.08.202 [WP(C)/26634/20 at
63 (3 R K MOHANTY 023 3 23 Cc.0. No—
4)
(Se
86476/2 125.08.202 [WP(C)/26635/20 at
04 |3 R K MOHANTY 023 3 23 C.O. No-
4)
(Se
86477/2 125.08.202 [WP(C)/26638/20 at
65 (3 R K MOHANTY 023 3 23 Cc.0. No-
4)
(Se
86478/2 125.08.202 [WP(C)/26640/20 at
66 (3 R K MOHANTY 023 3 23 C.O. No—
4)
(Se
86481/2 125.08.202 [WP(C)/26642/20 at
67 |3 R K MOHANTY 023 3 23 Cc.0O. No—
4)
(Se
86497/2 125.08.202 at
68 |4 P K SAHOO 023 3 TRP(C) /82/2023 |C.0O. No—
4)
(Se
86505/2 |25.08.202 [WP(C)/16048/20 |GENER at
69 |26 M M PANDA 023 3 19 AL No-
4)
WRIT
BRANCH ;ie
70 |3 R K MOHAPATRA 86522/2 126.08.202 [WP(C)/16581/20 c.o. (DIVISI No—
023 3 13 ON 109
BENCH- )
2)
(Se
at
71 o M BARAL 86547/2 126.08.202 |CONTC/4404/202 c.o. No-
023 3 3
109
)
(Se
3 86550/2 |126.08.202 [WP(C)/10426/20 |GENER
72 |3 L D SAHOO-A 023 5 15 AL ;z_




109

(Se
73 la M/S.GYANENDRA 86559/2 126.08.202 WP (C)/10533/20 c ;z_
CH.SWAIN 023 3 14
109
)
(Se
at
74 g S. SAHOO 86579/2 126.08.202 [WP(C)/24842/20 No—
023 3 23
109
)
(Se
at
75 |3 R K MOHANTY 86638/2 |26.08.202 ABRLAPL/12038/2 c No-—
023 3 022
109
)
(Se
MR . SATRUGHNA CRIMINA
76 3 |DASH, M/S. C. 32257/2 §6'O8'202 JCRLA/86/2018 L ;z_
KASTURT APPEAL |,
(Se
86667/2 (26.08.202 SECOND at
77 |2 R.K.MOHAPATRA 093 : SA/179/1986 APPEAL o~
2)
(Se
78 |2 M/S.J.K.KHANDAY |86676/2 |26.08.202 |CONTC/6095/202 at
ATRAY 023 3 3 No-
2)
(Se
29 |s PRATAP KUMAR 86677/2 [26.08.202 |[RVWPET/225/202 at
BEHERA 023 3 2 No-
2)
(Se
86689/2 126.08.202 |CRLMC/3486/202 at
80 |3 DILLIP SAMAL 053 2 3 e
2)
(Se
81 I3 PRASANJIT 86728/2 126.08.202 |ABLAPL/7413/20 c at
BEHERA 023 3 23 No-
2)
BATL- (se
86739/2 |26.08.202 |[ABLAPL/7430/20 1 (CRIMI |at
82 |2 B. K. GOCHHAYAT | .} 2 3 C NAL oo
MISC-1) |3)
BATL- (se
83 |3 SATYAJIT 86746/2 [26.08.202 |[ABLAPL/7434/20 1 (CRIMI |at
MOHAPATRA 023 3 23 NAL No-
MISC-1) |3)
84 138 |R.K.MOHAPATRA 25256/2 26'08'202 CRLA/172/2007 ;ie




No-
3)
(Se
86783/2 |26.08.202 |CONTC/5223/202 at
85 |3 G.D. MALLICK 023 3 3 C Ne-
3)
(Se
86792/2 126.08.202 at
86 |4 S.R. OJHA 023 3 FAO/268/2023 No-
3)
(Se
87 |a S.R. OJHA 86795/2 126.08.202 |\ 1 /585/2015 at
023 3 No-
3)
(Se
88 |5 S. SWAIN 86797/2 126.08.202 |\ o0 19112022 at
023 3 No-
3)
(Se
89 2 S .MOHARANA 86804/2 126.08.202 oo 56372023 at
023 3 No-
3)
(Se
50 |a NITYANANDA 86823/2 |26.08.202 WP (C)/24426/20 |, at
BEHURIA 023 3 23 No-
3)
(Se
86830/2 |26.08.202 |WPC (OA)/566/20 at
91 3 BIKRAM SAMAL 023 3 16 No-
3)
(Se
86833/2 26.08.202 |[WP(C)/26196/20 at
92 |4 P K DEO 023 3 53 No-
3)
(Se
86835/2 26.08.202 |[WP(C)/26323/20 at
93 |4 S K RATH 023 3 3 No-
3)
(Se
86841/2 |26.08.202 |[WP(C)/27237/20 at
94 |4 SATYAJIT SAMAL |0 3 3 C No-
3)
(Se
86852/2 |26.08.202 |[WP(C)/26189/20 at
95 |4 P.K. DEO 023 3 3 No-
3)
(Se
86853/2 26.08.202 |WP(C)/26193/20 at
96 |4 P.K. DEO 023 3 3 No-
3)
97 |8  |P C DAS 186873/2 |28.08.202 |0JC/9893/2001 |GENER WRIT (Se




023 3 AL BRANCH- |at
5 No-
22)
(Se
86894/2 |28.08.202 |[WP(C)/27008/20 at
98 |5 D. K. MOHANTY 023 5 3 C.0. No-
22)
(Se
CIVIL
99 |4 D. SWAIN 86904/2 128.08.202 |.pp 16,0016 c.o. |REVIsIO 2t
023 3 No-
N
1)
(Se
10 86906/2 |28.08.202 |BLAPL/6636/202 at
0 3 R.K. MISHRA 023 5 3 Cc.0. No-
1)
(Se
10 86908/2 (28.08.202 |[WP(C)/17076/20 at
1 7 B.K.MISHRA 023 5 20 C.0. No-
1)
(Se
10 86909/2 (28.08.202 |BLAPL/6922/202 at
5 5 S.D. JENA 023 5 5 Cc.0. No-
1)
(Se
10 86913/2 |28.08.202 |CRLMC/3741/202 at
5 4 R.K.BARIK 023 5 3 C.0. No-
1)
MR. S.K. (Se
10 5 SARANGI, MR. 86920/2 |28.08.202 |BLAPL/10044/20 c.0 at
4 BIJAYA KUMAR 023 3 22 T No-
BEHERA 1 1)
(Se
10 86924/2 |28.08.202 |CONTC/1599/201 at
5 3 M/S.A.PATTANAIK 023 3 5 C.0. No-
1)
WRIT
BRANCH ;ie
10 4 L N. SAHOO 86928/2 28.08.202 WP (C)/25519/20 co. (DIVISI No-
6 023 3 23 ON 123
BENCH- )
3)
BAIL- (Se
10 86937/2 |28.08.202 |ABLAPL/11549/2 |GENER |1 (CRIMI |at
7 |20 N.K. SATAPATY [, 4 3 017 AL NAL No-
MISC-1) |4)
(Se
WRIT
10 4 A.K. SAHOO 86953/2 128.08.202 CMP/904/2023 C.0. |BRANCH- at
8 023 3 6 No-
24)
10 86954/2 |28.08.202 |[WP(C)/26733/20 WRIT (Se
9 [2  M-K. PATI 023 3 23 C-O- |graNcH- |at




8 No-

42)
(Se

11 86955/2 128.08.202 |WP(C)/2428/201 at
0 3 S.CH. DASH 023 3 4 No—
42)
(Se

11 86957/2 128.08.202 |WP(C)/20926/20 at
1 [° S SWAIN 023 3 23 No-
42)
(Se

11 86959/2 128.08.202 |CONTC/5661/202 at
> 4 R.K.BARIK 023 3 3 No—
42)
(Se

11 86961/2 128.08.202 |WP(C)/23623/20 at
3 3 B.K.SWAIN 023 3 19 No—
42)
(Se

11 86962/2 128.08.202 |WP(C)/23623/20 at
4 12 B.K.SWAIN 023 3 19 No—
42)
(Se

11 86966/2 128.08.202 |CRLREV/311/202 at
5 | S. DAS 023 3 3 No-
42)
(Se

11 |, BTJAYA KUMAR 86967/2 |28.08.202 |CRLMP/1444/202 at
6 BEHERA 1 023 3 3 No-
42)
(Se

11 | M/S.J.K.MISHRA- (86972/2 |28.08.202 |[WP(C)/12054/20 at
7 2 023 3 16 No-
42)
(Se

11 86973/2 128.08.202 |WP(C)/12054/20 at
8 9 B.K. LENKA 023 3 16 No—
42)
(Se

11 86974/2 128.08.202 CONTEMP |at
9 3 B.K.SWAIN 023 3 CONTC/144/2013 T No-
4)
(Se

12 86975/2 |28.08.202 CONTEMP |at
E B.K.SWAIN 093 3 CONTC/145/2013 T Ne-
4)
(Se

12 86984/2 128.08.202 |[WP(C)/26496/20 at
1 3 S.K.ACHARYA 023 3 23 No—
4)
12 |4  |A. PANDA 186986/2 |28.08.202 [WP(C)/26303/20 [C. (Se




2 023 3 23 at
No-
4)
(Se
12 86987/2 128.08.202 [WP(C)/27131/20 at
3 A.K. SAHOO 023 3 23 No-
4)
(Se
12 86988/2 128.08.202 [WP(C)/24362/20 at
4 M. NAYAK 023 3 23 No-
4)
(Se
12 TUSHAR KANTA 86989/2 128.08.202 [WP(C)/27356/20 at
5 NAYAK 023 3 23 No-
4)
(Se
12 RAMESH KUMAR 86991/2 128.08.202 [WP(C)/24672/20 at
[ SAHU 023 3 23 No-
4)
(Se
12 86996/2 128.08.202 [WP(C)/7677/202 at
7 S.B. BISWAL 023 3 0 No—
4)
(Se
12 86997/2 128.08.202 [WP(C)/7680/202 at
8 S.B. BISWAL 023 3 0 No-
4)
(Se
12 SHASHIBHUSAN 86998/2 128.08.202 [WP(C)/7685/202 at
9 BISWAL 023 3 0 No-
4)
(Se
13 SHASHIBHUSAN 86999/2 128.08.202 [WP(C)/7688/202 at
0 BISWAL 023 3 0 No-
4)
(Se
13 SHASHIBHUSAN 87001/2 (28.08.202 [WP(C)/7692/202 at
1 BISWAL 023 3 0 No-
4)
(Se
13 SHASHIBHUSAN 87002/2 128.08.202 [WP(C)/7694/202 at
2 BISWAL 023 3 0 No-
4)
(Se
13 SHASHIBHUSAN 87003/2 128.08.202 [WP(C)/7696/202 at
3 BISWAL 023 3 0 No-
4)
(Se
13 SHASHIBHUSAN 87005/2 128.08.202 [WP(C)/7697/202 at
4 BISWAL 023 3 0 No-

4)




(Se

13 SHASHIBHUSAN 87006/2 |28.08.202 WP (C)/7700/202 at
5 BISWAL 023 3 0 No-
4)
(Se
13 87008/2 |28.08.202 |CONTC/6070/202 at
6 T.SWAIN 023 3 3 No-
4)
(Se
13 87010/2 |28.08.202 |CONTC/5951/202 at
7 B.K. PARDHT 023 3 3 No—
4)
(Se
13 NITYANANDA 87014/2 |28.08.202 |CONTC/5720/202 at
8 BEHURIA 023 3 3 No-
4)
(Se
13 87015/2 |28.08.202 |CONTC/6159/202 at
5 R.CH.ROUT o : : e
4)
(Se
14 87021/2 |28.08.202 |WPC (OAPC)/79/2 at
0 B.K.SWAIN 023 3 017 No-
4)
(Se
14 87023/2 |28.08.202 |WPC (OAC)/185/2 at
1 P.BEHERA 023 3 019 No-
4)
(Se
14 87025/2 |28.08.202 WPC (OAC)/4316/ at
2 P.K.BEHERA 023 3 2016 No-
4)
(Se
14 87028/2 |28.08.202 WPC (OAC)/82/20 at
3 B.BEHERA 023 3 17 No-
4)
(Se
14 87033/2 |28.08.202 WPC (OA)/850/20 at
4 R.C.MUDULT 023 3 19 No—
4)
(Se
14 87035/2 |28.08.202 WPC (OR)/2977/2 at
5 R.C.MUDULI 023 3 018 No-
4)
(Se
14 87046/2 |28.08.202 at
6 R.K.BARIK 023 3 CMAPL/3/2012 No-
4)
(Se
14 87049/2 |28.08.202 |[WP(C)/27364/20
7 K. MOHANTY 023 3 23 at

No-




4)

(Se
14 87051/2 |28.08.202 WP(C)/26763/20 at
8 A.PATTANATK 023 3 23 No—
4)
14 87052/2 |28.08.202 |WP(C)/26740/20 WRIT ;ie
9 S.K. SINGH 023 3 23 ERANCH— No—
42)
(Se
15 87053/2 |28.08.202 at
0 D.K.MOHANTY 023 3 WP (C)/258/2023 No—
42)
(Se
CIVIL
15 A.K. PANDA 87061/2 |28.08.202 CMPAT/25/2001 REVISIO at
1 023 3 No-
N
2)
(Se
15 87066/2 |28.08.202 ABLAPL/7478/20 at
> RANJIT MOHANTY 023 3 23 No-
2)
(Se
15 87069/2 128.08.202 ABLAPL/7475/20 at
3 A.K.BISWAL 023 3 23 No—
2)
(Se
15 o oas 87070/2 |28.08.202 |ABLAPL/7473/20 at
4 : 023 3 23 No-
2)
BATIL- (Se
15 o oms 87073/2 |28.08.202 |ABLAPL/7464/20 1 (CRIMI |at
5 : 023 3 23 NAL No-
MISC-1) |3)
BATL- (Se
15 87074/2 |28.08.202 |ABLAPL/7461/20 1(CRIMI lat
6 M. N. MOHANTY 023 3 23 NAL No-
MISC-1) 3)
(Se
15 87076/2 |28.08.202 |ABLAPL/7459/20 at
7 C.R.NAYAK 023 3 23 No—
3)
(Se
15 87078/2 |28.08.202 |ABLAPL/7457/20 at
8 P.K.MOHANTY 023 3 23 No—
3)
(Se
15 87079/2 |28.08.202 |ABLAPL/7465/20 at
9 S.BARIK 023 3 23 No-
3)
16 87084/2 |28.08.202 |ABLAPL/5211/20 (Se
0 S.BARIK 023 3 23 at




No-
3)
(Se
16 87085/2 (28.08.202 |[ABLAPL/6712/20 at
1 2 N. SAHOO 023 5 3 C.0. No-
3)
(Se
16 87087/2 |28.08.202 |ABLAPL/6775/20 at
5 4 S.BARIK 023 3 93 C.0. No-
3)
(Se
16 87089/2 (28.08.202 |[ABLAPL/6929/20 at
5 3 S.BARIK 023 3 3 C.0. No-
3)
(Se
16 87094/2 |28.08.202 BLAPL/5144/202 at
4 4 B. SAHOO 023 5 3 Cc.0. No-
3)
(Se
16 87098/2 |28.08.202 |CRLMC/3556/202 at
: 2 N.K. ROUT 023 5 3 C.0. No-
3)
(Se
16 87099/2 28.08.202 |CRLMC/3765/202 at
p 3 T.R DAS 023 5 3 Cc.o. No-
3)
PRIYADARSHINI WRIT (Se
%6 4 MOHAPATRA (@ g;§07/2 28'08'202 CRLMP/235/2023 |C.0. |BRANCH- ;z_
PATTANAYAK 5
32)
(Se
16 87130/2 |29.08.202 at
5 9 M.K.NAYAK 023 5 WA/997/2021 C.o. No-
32)
BABITA (Se
16 SAHU,C.G.C.,UNI |87131/2 [29.08.202 at
5 7 on OF 023 5 WA/479/2019 Cc.0. No-
INDIA(O.H.C.) 32)
(Se
17 87132/2 |29.08.202 BLAPL/8410/202 at
0 3 P C DAS 023 3 3 C.0. No—
32)
(Se
17 87135/2 (29.08.202 |ABLAPL/9947/20 |GENER at
s J P KAR 023 3 20 AL No-
32)
(Se
17 87136/2 29.08.202 WP (C)/27632/20 at
5 5 HEERA DAS 023 3 23 C.0. No-
32)
17 |4  |R B MISHRA 187137/2 [29.08.202 [WP(C)/17678/20 [C.O. | (Se




3 023 3 23 at
No-
32)
(Se
17 87138/2 129.08.202 WP(C)/5854/201 at
4 DILLIP SAMAL 023 3 6 C.O. No—
32)
17 87139/2 |29.08.202 WP(C)/8554/201 WRIT gie
B.BEHERA . . C.O. BRANCH-
5 023 3 6 : No-
12)
17 87140/2 |29.08.202 [WP(C)/27779/20 WRIT ;ie
; B K PANDA i : " c.o. ERANCH— e
45)
(Se
17 87141/2 129.08.202 WP(C)/27624/20 at
; C. SAHU oS : " c.o. e
45)
(Se
17 87142/2 129.08.202 WP(C)/27812/20 at
8 KARMA DAS 023 3 23 C.O. No-
45)
(Se
WRIT
17 87143/2 |29.08.202 GENER at
9 N K SATAPATHY 023 3 CMP/1294/2015 AL ];)RANCH No-
52)
(Se
13 87145/2 [29.08.202 |CONTC/4622/202 at
0 UDAY KUMAR 023 3 3 C.O. No-
52)
(Se
18 87148/2 |29.08.202 BLAPL/5495/202 |GENER at
1 G R PATRA 023 3 3 AL No-
52)
(Se
13 87149/2 [29.08.202 |CONTC/4649/202 at
5 SUVENDU BARTIK 023 3 3 C.O. No-
52)
(Se
18 87150/2 |29.08.202 WP(C)/1900/202 at
3 R.K. SAHU 023 3 1 C.O. No—
52)
(Se
18 87151/2 129.08.202 |CONTC/5926/202 at
4 B K SWAIN 023 3 3 C.O. No—
52)
(Se
18 M/S. ANIMA 87153/2 [29.08.202 |CONTC/5965/202 at
c.o.
5 KUMARI DET 023 3 3 No-

52)




(Se

18 87158/2 |29.08.202 |CONTC/1657/202 at
6 3 P K BARIK 023 3 3 No—
52)
(Se
18 87162/2 |29.08.202 WP (C)/8455/202 at
7 6 S.K.BEHERA 023 3 5 No—
52)
18 87165/2 |29.08.202 [WP(C)/16023/20 WRIT ;ie
8 3 R.K.BARIK 023 3 23 }SRANCH— No—
35)
(Se
13 87166/2 129.08.202 WP(C)/27006/20 at
9 6 SUMANTA DAS 023 3 23 No—
35)
(Se
19 87167/2 129.08.202 WP(C)/8037/201 at
0 6 B.K.SWAIN 023 3 6 No-
35)
(Se
19 87170/2 [29.08.202 WP (C)/27403/20 at
1 |® MR BARIK 023 3 23 No-
35)
(Se
19 87171/2 129.08.202 WP(C)/24002/20 at
> 4 P.K. MISHRA 023 3 20 No—
35)
(Se
19 87175/2 [29.08.202 WP (C)/26104/20 at
3 4 KSHITISH 023 3 23 No—
35)
(Se
19 |, |RAMA KRISHAN 87177/2 |29.08.202 WP (C)/38314/20 at
4 BISOT 023 3 21 No-
35)
(Se
19 87179/2 [29.08.202 WP (C)/26268/20 at
5 | S P SAHOO 023 3 23 No-
35)
(Se
19 87181/2 [29.08.202 WP (C)/27687/20 at
6 6 GAGAN ROUT 023 3 23 No-
35)
(Se
19 87182/2 129.08.202 WP(C)/26759/20 at
7 4 NIRANJAN ROUT 023 3 23 No—
35)
19 |, SARAT KU. 87184/2 129.08.202 WP(C)/27563/20 ;ie
8 MOHANTY 023 3 23

No-




35)

(Se
19 87185/2 [29.08.202 WP (C)/23744/20 at
9 A.K.ACHARYA 023 3 22 No—
35)
(Se
20 RAMA KRISHNA 87186/2 129.08.202 WP(C)/27057/20 at
0 BISOT 023 3 23 No-
35)
(Se
20 87187/2 129.08.202 ABLAPL/11311/2 at
1 N K ROUT 023 3 022 No-
35)
(Se
20 87188/2 [29.08.202 WP (C)/23744/20 at
5 M.R.BARIK 023 3 29 No—
35)
20 87189/2 |29.08.202 |WP(C)/23883/20 WRIT ;ie
3 G D SINGH 023 3 23 ];RANCH— No-
29)
(Se
20 M/S.BHOJARAJ 87190/2 [29.08.202 WP (C)/5842/201 at
4 SETH 023 3 7 No-
29)
(Se
20 87193/2 [29.08.202 WP (C)/5842/201 at
5 J.P. KAR 023 3 7 No-
29)
(Se
20 87194/2 129.08.202 BLAPL/1582/202 at
6 D.K.JENA 023 3 3 No—
29)
(Se
20 87206/2 129.08.202 WP(C)/27210/20 at
7 S - NAYAK 023 3 23 No-
29)
(Se
20 87208/2 129.08.202 WP(C)/27202/20 at
8 S NAYAK 023 3 23 No-
29)
(Se
20 87211/2 [29.08.202 WP (C)/27207/20 at
9 S - NAYAK 023 3 23 No-
29)
(Se
21 87213/2 129.08.202 WP(C)/27206/20 at
0 S - NATAK 023 3 23 No-
29)
21 87216/2 |29.08.202 WP (C)/27203/20 (Se
1 S NATAK 023 3 23 at




No-
29)
(Se
21 87219/2 129.08.202 WP(C)/27197/20 at
2 3 S - NAYAK 023 3 23 No-
29)
(Se
21 87221/2 129.08.202 WP(C)/27199/20 at
E S NATAK 023 3 23 No-
29)
(Se
21 |, [BRAJA MOHAN 87223/2 129.08.202 WP(C)/27190/20 at
4 SARANGI 023 3 23 No-
29)
(Se
21 |, [BRAJA MOHAN 87224/2 [29.08.202 WP (C)/27184/20 at
5 SARANGI 023 3 23 No-
29)
(Se
21 |, PRAKASH KU. 87225/2 129.08.202 WP(C)/26892/20 at
6 JENA 023 3 23 No-
29)
(Se
21 |, [BRAJA MOHAN 87228/2 129.08.202 WP(C)/27185/20 at
7 SARANGI 023 3 23 No-
29)
(Se
21 87229/2 129.08.202 WP (C)/27549/20 at
g | M R BARIK 023 3 23 No-
29)
(Se
21 3 BRAJA MOHAN 87230/2 129.08.202 WP(C)/27187/20 at
9 SARANGI 023 3 23 No-
29)
(Se
22 87231/2 129.08.202 WP(C)/27774/20 at
o |4 J P KAR 023 3 23 No-
29)
(Se
22 |, [BRAJA MOHAN 87232/2 129.08.202 WP(C)/27189/20 at
1 SARANGT 023 3 23 No-
29)
(Se
22 87233/2 129.08.202 WP(C)/27769/20 at
2 P J P KAR 023 3 23 No-
29)
(Se
22 |, [BRAJA MOHAN 87234/2 129.08.202 WP(C)/27182/20 at
3 SARANGI 023 3 23 No-
29)
22 |4 |J P KAR 187235/2 [29.08.202 [WP(C)/27772/20 [C. (Se




4 023 3 23 at
No-
29)
(Se
22 87236/2 |29.08.202 WP (C)/15696/20 at
2 B K MOHARANA 03 3 53 c.o. e
29)
(Se
22 |, ABINASH 87237/2 [29.08.202 WP (C)/15668/20 | at
6 SUNDARAY 023 3 23 o No-
29)
(Se
22 87238/2 |29.08.202 |BLAPL/8543/202 at
Sk P.K. PANI 093 : 5 c.o. e
29)
WRIT
BRANCH ;ie
22 |, s % pATT 87239/2 [29.08.202 [WP(C)/17510/20 |, [(DIVISI |2°_
8 023 3 15 ON 09
BENCH- |,
2)
(Se
at
22 |, TR DAS 87240/2 [29.08.202 [BLAPL/7279/202 | -
9 023 3 3
109
)
(Se
at
23 NITYANANDA 87242/2 (29.08.202
e MOHADATRA 03 5 BLAPL/154/2023 |C.O. No-
109
)
(Se
at
23 |, & N SAHU 87244/2 [29.08.202 |BLAPL/8481/202 | e
1 023 3 3
109
)
(Se
at
23 |, & K NAYAK 87245/2 [29.08.202 [BLAPL/8484/202 |, -
2 023 3 3
109
)
23 87246/2 [29.08.202 WP (C)/18636/20 GENER |'RilT a(lie
37 |18 v RoUT 093 S i i gRANCH— e
10)
(Se
23 |, SANJAYA KU. 87247/2 [29.08.202 [BLAPL/8484/202 | at
4 SAHU 023 3 3 O No-
10)
23 |, BISWANATH 87254/2 [29.08.202 [BLAPL/8510/202 |, (ie
5 BEHERA 023 3 3 Ve a

No-




10)

(Se
23 87256/2 129.08.202 |[BLAPL/8478/202 at
6 H.K. PATRA 023 3 3 No—
10)
(Se
23 87259/2 129.08.202 |BLAPL/8522/202 at
7 NIRANJAN SAHOO 023 3 3 No—
10)
(Se
23 87262/2 129.08.202 |BLAPL/8571/202 at
8 fi K PATRA 023 3 3 No-
10)
(Se
23 ASHOK KUMAR 87263/2 129.08.202 |[BLAPL/8528/202 at
9 ROUT 023 3 3 No-
10)
(Se
24 87264/2 129.08.202 |[BLAPL/8537/202 at
0 SUBAS SAMAL 023 3 3 No-
10)
(Se
24 ASWINI KUMAR 87265/2 129.08.202 |[BLAPL/8544/202 at
1 MISHRA (3) 023 3 3 No-
10)
(Se
24 87266/2 129.08.202 |[BLAPL/8545/202 at
2 M R BARIK 023 3 3 No-
10)
(Se
24 87267/2 129.08.202 |[BLAPL/7729/202 at
3 S.K.BHANJADEO 023 3 3 No—
10)
(Se
24 87268/2 129.08.202 |[BLAPL/8152/202 at
4 J.P. KAR 023 3 3 No-
10)
(Se
24 87269/2 129.08.202 |BLAPL/8560/202 at
5 B B ROUT 023 3 3 No-
10)
(Se
24 87270/2 129.08.202 |[BLAPL/8459/202 at
6 S.R. PANI 023 3 3 No—
10)
(Se
24 87272/2 129.08.202 |BLAPL/8460/202 at
7 S.R. PANI 023 3 3 No—
10)
24 87273/2 129.08.202 |[BLAPL/8463/202 (Se
8 R.K.BARIK 023 3 3 at




No-
10)
(Se
24 87274/2 1|29.08.202 |BLAPL/8552/202 at
5 4 A K BEHERA 023 5 3 .O. No-
10)
(Se
25 87276/2 |29.08.202 |BLAPL/8572/202 at
0 5 A K BEHERA 023 3 3 .0. No-
10)
(Se
25 3 SANTOSH KUMAR 87279/2 129.08.202 |[BLAPL/8574/202 0 at
1 MAHANTY 023 3 3 T No-
10)
(Se
25 3 PRASANTA KUMAR [87280/2 |29.08.202 BLAPL/8579/202 o at
2 SAHOO 023 3 3 T No-
10)
(Se
25 87281/2 |29.08.202 |BLAPL/8585/202 at
5 3 M R SAHOO 023 5 3 .O. No-
10)
(Se
25 87283/2 |29.08.202 |BLAPL/8595/202 at
4 3 A K MOHANTY 023 5 3 .0. No-
10)
(Se
25 87286/2 |29.08.202 |[WP(C)/12085/20 at
5 3 J P KAR 023 5 14 .0. No-
10)
(Se
25 87288/2 |29.08.202 |[WP(C)/17935/20 at
p 4 B K MISHRA 023 3 14 .O. No-
10)
(Se
25 87289/2 |29.08.202 |CONTC/4289/202 at
; 2 N K ROUT 023 5 5 .0. No-
10)
(Se
25 87290/2 |29.08.202 |CONTC/6137/202 at
g 2 R K BARIK 023 3 3 .O. No—
10)
(Se
25 5 M/S SANTOSH KU. [87291/2 |29.08.202 |CONTC/6140/202 o at
9 MOHANTY 023 3 3 T No-
10)
(Se
26 87293/2 129.08.202 at
0 5 S.R.OJHA 023 3 MACA/711/2022 .0. No-
10)
26 |4  |S K SINGH 187294/2 [29.08.202 [WP(C)/25539/20 |C.O. |[WRIT (Se




1 023 3 23 BRANCH- |at
2 No-
7)
26 87295/2 |29.08.202 |WP(C)/25538/20 WRIT a(lf_e
5 S K SINGH 023 3 23 C.O. BRANCH- No-
2
7)
26 87296/2 129.08.202 WP(C)/26652/20 WRIT a(lie
3 H K PANDA 023 3 23 C.O. 5RANCH— No-
15)
WRIT (Se
26 SANTOSH KUMAR  (87298/2 |29.08.202 [WP(C)/25300/20 |, |10 lat
4 MAHANTY 023 3 23 T 7 No-
5)
(Se
26 87299/2 129.08.202 WP (C)/26680/20 at
5 A MOHANTY 023 3 23 C.O. No—
5)
(Se
26 87300/2 |29.08.202 [WP(C)/26413/20 at
6 KSHITISH 023 3 23 C.O. No-
5)
WRIT (Se
26 87301/2 |29.08.202 WP (C)/5432/200 |GENER _lat
7 P. K. BEHERA 023 3 3 AL ]:?L)RANCH No-
30)
(Se
26 87302/2 129.08.202 WP (C)/24693/20 at
8 MITHUN DAS 023 3 23 C.O. No-
30)
WRIT (Se
26 SANTOSH KUMAR  (87303/2 [29.08.202 [WP(C)/25292/20 |, [io® lat
9 MAHANTY 023 3 23 O No-
5)
WRIT (Se
27 SANTOSH KUMAR 87304/2 129.08.202 WP(C)/24775/20 c.o BRANCH- at
0 MAHANTY 023 3 23 R No-
6)
(Se
27 87305/2 |29.08.202 |TRP(C)/243/202 at
1 B K PANDA 023 3 3 C.O. M.J.C No—
6)
(Se
27 87306/2 129.08.202 BLAPL/6173/202 at
> G R DAS 023 3 3 C.O. No—
6)
(Se
27 SAMIR BARIK 87307/2 |29.08.202 BLAPL/649/2023 |C.0O. at
3 023 3 No-

6)




(Se

27 PRATAP CHANDRA 87308/2 129.08.202 |[BLAPL/8591/202 at
4 CHHINCHANI 023 3 3 No-
6)
(Se
27 87309/2 (29.08.202 |[BLAPL/8587/202 at
5 KSHITISH 023 3 3 No—
6)
(Se
27 87310/2 129.08.202 at
6 SURENDRA DAS 023 3 CRLMC/485/2023 No—
6)
BATIL- (Se
27 87313/2 129.08.202 |[BLAPL/5563/202 1 (CRIMI |at
7 SUVENDU BARIK 023 3 3 NAL No—
MISC-1) |2)
(Se
27 87314/2 129.08.202 |[BLAPL/10874/20 at
8 NIRANJAN ROUT 023 3 29 No—
2)
(Se
27 87316/2 (29.08.202 |CRLMC/1445/202 CRIMINA |at
9 G JAYASINGH 023 3 3 L MISC |No-
5)
(Se
28 87317/2 129.08.202 |[BLAPL/8493/202 at
0 B MOHANTY 023 3 3 No—
5)
(Se
28 87318/2 129.08.202 |BLAPL/8489/202 at
1 B MOHANTY 023 3 3 No-
5)
(Se
28 87321/2 129.08.202 at
5 A MOHANTY 023 3 CRLMC/638/2023 No—
5)
(Se
28 87322/2 129.08.202 |CRLMC/2888/202 at
3 M R SAHOO 023 3 3 No-
5)
(Se
28 87335/2 129.08.202 |TRP(C)/404/202 at
4 M K MOHANTY 2 023 3 > No—
5)
(Se
28 87337/2 129.08.202 |TRP(C)/172/202 at
5 RUCHI RAJGARHIA 023 3 > M.J.C No—
6)
MISC. (Se
28 J. DEHURY 87341/2 129.08.202 FAO/263/2023 APPEAL at
6 023 3
SEC. No-




5)

(Se
28 87342/2 129.08.202 |TRP(C)/470/202 at
7 5 G JAYASINGH 023 5 5 No-
5)
(Se
28 87344/2 |29.08.202 |TRP(C)/470/202 at
5 5 SARADA NAYAK 023 5 5 No-
5)
(Se
28 87347/2 |29.08.202 |BLAPL/8438/202 at
5 3 J.KAMILA 023 5 3 No-
5)
(Se
29 87348/2 129.08.202 at
0 4 P.K. LENKA 023 5 MACA/1240/2015 No-
5)
(Se
29 87349/2 129.08.202 at
1 4 KSHITISH 023 5 MACA/1240/2015 No-
5)
(Se
29 87352/2 129.08.202 |[WP(C)/25829/20 at
5 4 D.J.NAYAK 023 5 3 No-
5)
(Se
29 87353/2 |29.08.202 |CONTC/5840/202 at
3 2 A.K. PANDA 023 3 5 No-
5)
(Se
29 87354/2 |29.08.202 |CONTC/5842/202 at
4 2 A.K. PANDA 023 5 3 No-
5)
(Se
29 87355/2 |29.08.202 |CONTC/5835/202 at
- 2 A.K. PANDA 023 5 3 No-
5)
(Se
29 87356/2 |29.08.202 |[WP(C)/26581/20 at
P 5 A.K. PANDA 023 5 23 No-
5)
29 87357/2 129.08.202 WP (C)/27070/20 WRIT a(nie
7 5 S.P. SAHOO 023 5 3 }:_:,RANCH— No-
13)
(Se
29 87360/2 |29.08.202 |[WPC(OA)/997/20 at
g 3 M/S R.K BISOI 023 3 19 No-
13)
29 87371/2 |29.08.202 |[WP(C)/20237/20 (Se
5 10 J.K. TRYPATHY 023 5 22 it




No-
13)
(Se
30 87372/2 129.08.202 WP(C)/27633/20 at
o |3 S.K. RAY 023 3 23 No-
13)
(Se
30 87373/2 129.08.202 WP (C)/27424/20 at
1 3 B. MOHANTY 023 3 23 No-
13)
30 87374/2 |29.08.202 |[WP(C)/27550/20 WRIT ;ie
> 3 S.C. DAS 023 3 23 gRANCH— No—
43)
(Se
30 87375/2 129.08.202 WP(C)/27527/20 at
E J.P. KAR 023 3 23 No-
43)
(Se
30 87376/2 129.08.202 WP(C)/26324/20 at
4 3 P.K.BEHERA 023 3 23 No-
43)
(Se
30 87378/2 129.08.202 WP (C)/23439/20 at
5 4 M.R.BARIK 023 3 23 No-
43)
(Se
30 87379/2 29.08.202 WP (C)/23440/20 at
6 3 M.R.BARIK 023 3 23 No-
43)
(Se
30 87382/2 129.08.202 WP(C)/21091/20 at
7 4 S.K.MOHANTY 023 3 23 No-
43)
(Se
30 87383/2 129.08.202 WP(C)/15237/20 at
8 4 M.R.BARIK 023 3 23 No—
43)
(Se
30 |, SATYAPRIYA 87385/2 129.08.202 WP (C)/24904/20 at
9 SAMANTA 023 3 12 No-
43)
(Se
31 87387/2 129.08.202 WP(C)/25125/20 at
0 4 SAHADEV MUDULI 023 3 11 No—
43)
(Se
31 87390/2 129.08.202 WP(C)/12663/20 at
1 3 M N MOHANTY 023 3 19 No—
43)
31 |4  |UDAY KUMAR 187391/2 [29.08.202 [WP(C)/3693/201 [C. (Se




2 023 3 5 at
No-
43)
(Se
31 87392/2 129.08.202 WP(C)/27633/20 at
3 S K PANI 023 3 23 No-
43)
(Se
31 87393/2 129.08.202 WP(C)/1780/201 at
4 UDAY KUMAR 023 3 4 No—
43)
(Se
31 87404/2 129.08.202 WP(C)/22035/20 at
5 J DEHURY 023 3 23 No-
43)
(Se
31 87406/2 129.08.202 WP(C)/22035/20 at
6 M K PANI 023 3 23 No-
43)
31 87412/2 129.08.202 WP (C)/27890/20 WRIT ;ie
7 S K BEHERA 023 3 23 ];RANCH— No—
28)
(Se
31 87425/2 129.08.202 WP(C)/27657/20 at
8 S.K.BHANJADEO 023 3 23 No-
28)
(Se
31 87430/2 129.08.202 WP(C)/27893/20 at
9 J P KAR 023 3 23 No-
28)
(Se
32 87443/2 |29.08.202 WP(C)/26983/20 at
0 P.K.BARIK 023 3 23 No-
28)
(Se
32 87447/2 129.08.202 WP(C)/26983/20 at
1 P.K.BARIK 023 3 23 No—
28)
(Se
32 87483/2 129.08.202 ABLAPL/7299/20 at
2 P.K.JENA 023 3 21 No-
28)
(Se
CIVIL
32 o TEmm 87486/2 129.08.202 [RVWPET/100/202 el [at
3 023 3 3 No-
N
1)
(Se
32 87491/2 |29.08.202 WP (C)/27405/20 at
4 M.M. NAYAK 023 3 23 No—

1




(Se
32 87492/2 129.08.202 [WP(C)/26938/20 at
5 6 M.M. NAYAK 023 3 23 No-
1)
(Se
32 87498/2 129.08.202 |[BLAPL/2928/202 at
6 4 D.PARIDA 023 3 3 No-
1)
(Se
32 87501/2 129.08.202 |BLAPL/1345/202 at
7 | S. DASH 023 3 3 No-
1)
(Se
32 87523/2 129.08.202 |[BLAPL/7990/202 at
8 3 A.K.NAYAK 023 3 3 No—
1)
(Se
32 87530/2 129.08.202 |[BLAPL/8682/202 at
9 4 R.K.MALLICK 023 3 3 No-
1)
(Se
33 4 FIROJ @ SALMAN 87533/2 129.08.202 |[BLAPL/11993/20 at
0 MAJHI 023 3 22 No-
1)




